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MOST L'RGEi\"l'
OUT AT ONCE

OFFICE OF'I'lIE PRl.\'CIPAl. DISTRICT & SESSIONS JUDGE
.-\ WEST DISTRICT, TIS IIAZARI COURTS, DELHI

/'7$ c W"?__/Ge l.lCireulation/Westl’I'lIC/2026 mma, Delhi the $51 1,2,7/6'
Sub.:- Compliance of direction dated 09.01.2017 of IIon'b1e High Court of Delhi as contained in Crl. Appeal

No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref.:- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from 1lon'ble Iligh Court of Delhi.

Forwarded copy of letter No. S8501-5S5l4IR.R (Sessions)/South/Saket/2024 dated 23.12.2025 along with its
enclosure i.c. Mark 'A' (Record of 150 of Execution Petitions for the year 2012 are identified by Record Room (Civil),
South District in Record Room (Sessions), South District during tl1e period w.e.f. 1 1.12.2025 to 20.12.2025 for weeding

out) bearing diary no. 15055 dated 26.12.2025 received, on the subject cited above, from Sh. Abhitosh Pratap Singh

Rathore, Ld. Officer In-Charge, Record Rooms. South District, Sakct Courts Complex, New Delhi, with the request to
send the information related to the pendency of Appeal/Revision, if any, of the Cases mentioned in the Mark ‘A’

(Record of 150 Execution Petitions for the year 2012 are identified by Record Room (Civil), South District in

Record Room (Sessions), South District during the period w.e.f. 11.12.2025 to 20.12.2025 for weeding out) be sent

to Record Room Sessions through Official E-Mail II) : rrst.dr1c@dde.nic.in within 15 days. If the reply not

received in the stipulated time, it will be presumed that there is no Appeallllcvision pending of the Cases as
mentioned in the Mark 'A' (Record of 150 Execution Petitions for the year 2012 are identified by Record Room
(Civil), South District in Record Room (Sessions), South District during the period w.e.f. 11.12.2025 to 20.12.2025
for weeding out), for information and immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers of Delhi I-Iigher Judicial Services, West District, Tis 1~-lazari Courts, Delhi. It is
informed that the above mentioned Letter along with its enclosure can also be downloaded from the
Centralized Website of Delhi District Courts or from LAYERS for immediate compliance/necessary
action.

2. Branch lnchargc, Record Room (Civil), West District, Tis llazari Courts, Delhi.

3. Branch lncharge, Record Room (Sessions/Criminal), West District, Tis Hazari Courts, Delhi.

\/I The Chairperson, Website Committee, Tis Hazari Courts, Delhi with the request to direct the concerned

Officer/Ofiicial to upload the same on the Centralized Website of Delhi District Courts as well as on the
Website of West District.

5. P.S. to the Ld. Principal District & Sessions Judge, West District, Tis I~lazari Courts, Delhi.

6. The R&l Branch, West District, Tis llazari Courts, Delhi with the request to upload the same on LAYERS.

isfi
(llarish Kumar)

District Judge (Commercial Court) - 04/
Officer Incharge General Branch,

West District, '1‘is Hazari Courts, Delhi
Enclosure:- As above.
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itOl-'l"ll.'E OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE
SOUTH DISTRICT. SAKET COURT CO1‘-"IPLEX, YEW DELHI.

\.¢ /R.R(S6sSi01‘l5J/$0Ul;h]S£1lieI/302-1 Dated: 25\\2-lli

To. " Z

The Ld. Principa. District 8: Sessions Judges. "
huutli [hstriti 1 South-E tl New Delhi District PHCI Rouse Avenue Counsl V ‘
t i.‘;llL'.1;THCi' \\'C\I Tl:l§.\'01'Eh-West Rolunil North Rohinil East KKD/North-East KKDI
.\ll.i!1uI.l!'l.l Kl<.D- South-WestDist1iCts Dwarlta .\'ew Delhi. X

Sub.: (‘ompliance or direction dared 09.01.2017 of Hon‘ble High Court or Delhi as contained in Crl.
Appeal No. 736/2008 (State NCT of Delhi Vs Tarif Singh). I

Ret‘.:- Letter/l:.udsz. No. 1286/Crl. Dated 12.01.2017 received from l-lon‘ble High Court of Delhi.

Respected :>.r1'.\l-ad-.un.

l: t~ [ti iippmc you that record of 150 Execution Petitions for the year. 2012 in Record Room (Civil).
South D1.‘-ll'|\.‘I ll'l Record Room (Sessions J, South District. identified during the period w.e.f. 11.12.2025 to
20.12.2035. have to be weeded out. A list of these files is placed at Mark ‘A’.

It ls. therefore. requested that concerned Officer/Official may please be directed to inform at the
earliest to to whether any appeal in respect of matters shown in Mark-‘A’ are pending before the Trial Courts
or any other courts. so that the relevant record pertaining to such pending appeals may not be destroyed.

Branch In-Charge. R & l branch is directed to upload the Mark-‘A’ with this letter on layers to
D11\\Z1l'dS minsmissioii to the Ld. Principal District & Sessions Judge to all District courts to circulate the
same to the couns of their district and confirmation be also sent to Record Room Sessions through official e-
mail id is rrsr.ddc@ddi-.ni'c.in within 15 days. If reply not received at the stipulated time. it will presumed
that there ls no Appeal/Revision or any other matter is pending before you.

The Bunch In-Charge. R & I branch is further directed to provide compliance report with proof of
circulation within two day after receiving this letter to the Branch In-charge. Record Room South. New
Delhi.

This issues with the prior approval of Ld. Principal District & Sessions Judge, South District, Sake:
Courts. l\-cu. Delhi.

Yours fairlallly.

"l"li.inlting you.

(Abhitosh Pratap Singh Rathore)
Officer-Ln-Charge, Record Rooms,

South District, Saket Courts complex.
New Delhi.

Enel. : M.n-it-‘A’.
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LIST OF DICIDED CASES FOR WEEDING OUT OF YEAR 2012 EXECUTION 2012 OF RECORD ROOM, -J - 0- CIVIL SOUTH DISTRICT, sum comm" COMPLEX NE EH1’ 4
1- --'1' 2 ,§ ' a ..@;,'1;,.~, .;--' Y ".302 I‘?-“*1” "‘PE§fiI‘1*.I@l.§IE., -J IB9 'W . .= .-. .2-2. 22 -2-=2, 0,202--22-2222 2- --~ O -20-2!-2-I-$2-I-£2-2I? $3’?P YM

MARK ‘A’
I

: A22-2-§£‘2I__ _ ic 1.", R .31’
I 1 ‘ 100 EXECIVIL 2012

2 T 187-E>O(OIE-CIVIL-2012
1%? 5 _

002/12 I 2012
2010

Vl]ENDER smsn

31- I-1 -.._\ 1. M - i _ ..
TRUE |_|Om< FINANCE LTD I AMIT

KIRATH EXPORT
30-3O-2012
12-4-2012

V SATISFIED
SATISFIED23L 188-EXE-CIVIL-2012 16/12 2012 FIAIENDER DUTT VASUDEV TAY

mom (p) LTDLOR 6| FRANCIS BOOIG 13-4-2012
SATISFIEDuse-axe-c|vn_-2012

5 150-ExI=.-c;v|L-201O2 5
I; 4 I

103/11 2011
2/11 2011

I TRUE LINK FINANCE LTD
KOTAK MAI-IINDRA DANK LTD

REKHA
ORAIIV JAIN

28-4-2012
30-4-2012 O

_SATlSFlED
SATISFIEDI 191-EXE-ClVlL2012 ‘ 3

,6, 7
9111 2011 KOTAK MAHINDRA BANK no IOGINDER PAL BAOBBAR 30-4-2012 DISMISSEDTASwm-mnawu AS

SATISFIED192-EXE-CIVIL-2012 ‘ 47, O s/10 ‘ 2010 MATRIX CELLULAR (pOI 1.10 HARISI-I KUMAR PANCHAL 11-S-2012 S_A'l'lSFOIEDIOO O8 O 193~EXE--CIVIL-2012 2
I I W11 OO2o11 GOLI FINANCE LTD JULFIKARO I 11-s-2012 DISMISSED AS

WITHDRAWN9 ‘ 104-axe-c|vn_-2012 9
_.... I" ,

u11O OI 2011
_I_

KOTAK MAHINDRA BANK LTD SMT.MAYA DEOVI OOI 11-5-2012OOO DISMISSED IN
DEFAULTTATA MOTORS (p) LTD s|-|.v|NOoo KUMAR 19-03-2012 DAW

19 l'J5I\-EXE-CIVIL 2012 M30110 2010
O O l".l'3FXIOE-CIVIL-2012 IO M-4/11 OT 2011 TATA MOTORS (PI LTD SH.VlNOOD KUMAR 11-5-2012 DISMISSED IN

DEFAULT7"“ “T I" 'O' O7 O *O12 IDBLXE-CIVIL-2012 113/11 I 2011 MANO] KUMAR MAI-IESHWARI O PANKAIGUPTA O 11-5-2012 DISROOSED OFFASO
SATISFIED‘ war-;xE-c|v||_-201O2O IO__OIO8/l0 TOO O

13 2010
I_,_

O Eou FINANCE LTD SUMAN 13-1-2012 DISPOSED OF AS
_ SATISFIEDI 14 l‘J‘) EXE CIV|L—20l2 84/10O 2010 I sou FINANCE LTD SIDDHARTI-T BHARODWA1 I 13-1-2012” DISMISSEDAS

WITHDRAWN201-I-xL CIVIL-2012 102/11 ‘" 15 2011 TRUE LINK FINANCE LTD MUZAMMAL HUSSAIN. 21-1-2012 DISPOSED OF AS
_ W SATISFIED _16 202 E-XE CIVIL-2012 ‘ 02/11 2011

I
ROYAL BANK OF SCOTLAND SHARAD CHAIRZIAN I 21-1O-2012 DISMISSEDAS

WITHDRAWN17 703-EXE-CIVIL-2012 65/10 2010 I KOTAK MAI-IINDRA BANK LTD YASH PAL SINGH 27-1-2012 WITHDRAWN AS
_ _SATISFlED _ C204-EXE-CIVlL~2IJl2 3

1'? .. mo O 2010 O sou FINANCE Em SH .V|I(AS 3-2-2012 I DISPOSED OF AS
SATISFIED

‘L I9 I I
20¢. 1 xe uvu 2012 s

‘ 20'» rxs I |v|| 20:) 28/I1 IT 2011 TOO OI" -:m||1'O=_;u~i0n DELHI TRANSPORT
CORPORATION LTD

I-2-2012
I C Z_ SATISFIEDI 0 GIIII FINANCF LTD NITIN 31 2°?! ‘I_f§OAl'ISFIEQ__ O

I

%__-.2 ._* , -2-

39 an 2 1| . .
I ,1 20/ix:-uvu )u1O2TO 120/1Ol I OOO2011OOOOO O IRIII-{INK FINANCFITD
- ___- - iii?_i,____ . . _ ._.-_ _ __-- _ _- —

§F*n u$O|Om. 21-02-2012 DISPOSEU ufixb
_i"§ATISFII-ZD M)2 I .-rm I YI uvu 2012 I '.-r.:1n 2010 ‘ I-IALIINUIIALIMAHINDRA

I I I ~AaFE$6I=OROT<OLIr~OT;(n T V‘ 10 2 2012 bnsmusssb m
oemuu. ____ ___ 22 _ _ _ , I I _

23 /U‘llXt-(IVII-2012 J5/11 7011 I_ IALA RAM SARTAIINTERNATIONAL LTD ‘ 24-2-2012
DISMISSED AS
WITHDRAWN iZ10 [XE CIVIL-2012 15/11 201 1 TRUE LINK FINANCE LTD SUBHASH ‘ 2-3-2012

SATISFIED2 '_ )1! FXE CIVIL 2012 31110 2010 KOTAK M/\l-IINDRA BANK LTD DEEPAK CI-IOUDI-IARY 2 3-2012
J DISMISSED AS

wmnog-mww

4

K



‘I

' 25 212-Eia c|vif2012 T 02111" 2011 KOTAK MAHINDRA BANK LTD K MANFREET SINGH SETHI 15-3-2012 SATISFIED2 7 211-axe-cum-2012 T 511110 2010 T IMAHINDRA 0 MAHINDRA PRINCE nmc-2| 1* 16-3-2012 SATISFIED'T_T"2is-Ex: -csvl-2012 13/12 2012 1‘ T001001 51001-1 SAINI T S v|0se"r 0A|.w/\ T 29-8-2012 TRANSFER
CE_R‘|_'|FICATE29 T A 21¢.-H-:1:-610111.-20172 I 81/10 2610 GOLI FINANCE LTD SUMAN 30-3-2012 SATISFIED’217-EXE-CIVIL-2012 “T 100111 2011 SHOUDAN 51001-| T T E>TPLlCT LEATHER I T 30-3-2012 T TRANSF ER
CERTIFICATE

1- __31 1 218-EXE-CIVIL-2012 T T an/10 2010 TRUE LINK FINANCE LTD I RAJESH KUMAR 13-4-2012 _ SATISFIEDT 219-EXEI-(RVIL-2012
32 _ W TIT 54/10 2010 T 001.1 FINANCE LTD T T VIDHYA DEVI T! 20-4-2012 T DISMISSED AS

WITHDRAWN33 220-EXE-CIVIL-2012 17/11 2011 sunnyI TRUE LINK FINANCE LTD 20-4-2012 SATISFIED\ I 221-an-c|v|1-2012*_34 I _ 42/10 2010 0011 FINANCE 1.10 T ‘T2 T SATII-IEY T20-4-2012 DISMISSED AS
WITHDRAWN35 I222-EXIE-CIVIL-2012 10/11 T 2011 GOLI FINANCE LTD PADMANBI-IAN 1

1
23-4-2012 I SATISFIED36 223-EXE-CIVIL-2012 28/10 2010 GOLI FINANCE LTD ‘ SANIEEV 23-4-2012 T SATISFIED\ 1 ??4~EXE CIVII. 2012

_i? - 1 T00/10 T TT2010 T sou FINANCELTD T T T T TAsHo|< KUMAR T 24-4-2012 DISMISSED AS
WITHDRAWN\ 33 1 225-EXE-ClVlL—2012 110711 2011 muE u0|< FINANCE LTD ‘I BISHAN DEVI 25-4-2012 SATISFIED39 226-EXF-CIVIL-2012 03I1I 2011 KOTAK MAI-IINDRA BANK LTD VISHAL SHARMA 11-5-2012 I SATISFIED4Q 227-EXE-CIVIL-2012 121111 2011 TRUE LINK FINANCE LTD RA]ESI-I KUMAR 11-5-2012 sgmsnen" 41 T220 EKE-CIVIL 2612 11’/12 _\__

2012 T DIGITALLY Eouumse 1001/1TLTD T 010001 50101 T ‘ 11-5-2012 SATISFIED42 720~I"XE-CIVIL-2012 114/11 2011_ C mus 1.|0|< FINANCE LTD TE T T/1011 |<ur~/1701 22-os-20T12T sA_1f|§1=|s0230-FXE-CIVIL-201?
43 00/11 2011 SH. M.L SHARMA MIS SCANNER PROTECTION

I T 29-5-2012 DISPOSED AS
SATISFIE DI 231-EXE-CIVIL-2012

44 31111 2011 SURENDRA PAL DELHI PUBLIC SCHOOL
I 10112000110001 1-6-2012 DISMISSED IN

DEFAULTTT212-Exs-c|v|L-2012
45 51/11 2011 ‘ ROYAL BANK OF SCOTLAND NITU LOWRENCE 1-6-2012 DISMISSED IN

DEFAULTI TT233-Exa-c:v1|.-2012
L _ _

60/12 2012 ROYAL BANK OF SCOTLAND C.M SHARMA 1-6-2012 T DISMISSED IN
DEFAULT234-EXE-CIVIL-2012

. - - _i*_ __ _i _21$-sxs-0011-201248
)1bIXF CIVII 201)

124221. ,1
50 I HIf><F_(I\/ll 201.2
5] 2 01 r'§<'r*iW'2(i|2

w11x|- f'!\/ll 2012

T I II I 431'}! r'7~'J::'gu1-'
5.3 i

, ___f__. . __ _.. __ -_-i...-__.__ ._- ._

52 ‘ _ _ __Jr_h_

61/ll

65/11

2011
2011

I ROYAL BANK OF SCOTLAND IRFAN SI-IAIKH

ROYAL BANK OF SCOTLAND ESHIR SINGH
1 _ 1 - ,1 1 1,,

1-6-2012
1-6-2012 i

DISMISSED IN
EFAULT

D _015005550 10
__ DEFAULTB11/I I

T 1' '751"r'T1'
2011”
2011

I RUYA1 RANK OF SCOTLAND I SALIM KHAN
I-6-2012 0:51-15550 10

oemuu1101'/\| 0000 or SCOTLAND 1 9011120050 VERMA I 1-0-2012 0150055013 UT 02/11
H1-I/II

I1-III I

2011
2011

ZU11

:2-_ _- __ 7 _ 0, \
I ROYAL BANK (IF SCOTLAND i MANO] KIIMAR 1116-2°1l**_ 015015520

l<(lIAK MAFIINDRA BANK ITD MFENA KIIIVIARI 1 21-‘J-2012 019011501511 A5 T
SATISFIFDI IIUYAL HANK ()|- '-I UILAND I NITU LOWRENCE 13-9-2012 DISMISSED IN

I r W i __ DEFAULTr 1251101 (NIL-2012
J4

126 L-xF-CIVIL-2012
55l*_

‘T /11/10“ 2010 TT sou FINANCE LTD TT SMTPOONAM SHARMA 13-9-2012 DISMISSED 10
DEFAULTI101’ 1 2 2012 I CAPITAI PRINT PROCESSIDI LTD I DI-IIMAN ENGINEERING 3-9-2012 TRANSFER

i V W’ f __ CORPORATION 7 V CERTIFICATE

I

1
1



' 7'6 *1 331-EXE-c|v1L-2012” I
60

-127-EXE CIVIL 2012 I 31/12
56

J18-I xr.-'-c|vn_-2012 17/125 7

2012

2012

f —*-7*

MAGMA FINCORP LTD SUBBA RAM 3-9-2012 DISMISSED AS
SATISFIED2 1 “F” ‘-2012 *2I MUKESH DHINGRA Superon Schweisstechnik 24-9

(l)Ltd. SATISFIEDI 1” in-6:5-c|vI1-20122‘ 21/12
58 2012* RELIANCE cAP|TACCTD 1 CHAMAN 5111611 221-9-2012 DISMISSED m I

DEFAULT"B97: 330-EXF-CIVIL-2012 5/12 2 2012 TRUE LINK FINANCE LTD 1 HARJEET I(AUR *2 I‘ 29-9-2012 I SATISFIED
‘ 39/12 2612 mus LINK FINANCTETLTD l5REMA new Z28-9-2012 nnswussso AS

SATISFIED ZI ]32~EXE-CIVIL-2012 B7/ll61 I 2011 ROYAL BANK OF SCOTLAND MANNU TRIPATI-ll 1-10-2012 1 15%»/Ilsseo m
01501011‘ 62 333-EXE-CIVIL-2012 " 20/10 2010 mua |.im< FINANCE LTD MANISH IVIANGA I 1-10-2012 DISMISSED AS
SATISFIED_ 63 334-rsxs c|v|12012

I 1
102/11 I 20111 I KOTAK MAHINDRA BANK LTD Gam-1 PARKASH *1 1-10-2012 DISMTSSED m

___ DEFAULT i64 335-EXE-CIVIL-2012 47/11 201 1 KOTAK MAHINDRA BANK LTD T 'TRI\’/ENI MOTORSIIJI LTD ‘ 1-10-2012 WITHDRAWN\ T615 I” T ass-axe-c|v|1-2012 00111
I

2011 ROYAL HANK OF SCOTI AND T RESHMA 1-10-2012 I DISMISSED IN
DEFAULTI. 7

I 337-EXE-CIVIL-2012 I66 22111 V’ 2012 RELIANCE CAPITAL LTD IQBAL KHAN 5-10-2012 I 151511415550 110"”
55fll 2011 KOTAK MTAHINDR/\ BANK LTD I T DIVESH KUMAR‘I 21-04-2012

DEFAULT
ouswsssn m3311/1-axe-c|v|1-2012

_*- 6 7,

I I 3387FXE-CIVIL 2012 I68 M-1/12 2012 KOTAK MAI-IINDRA BANK LTD DIVESHKUMAR ‘ 5-10 2012 N msmnssso IN
DEFAULTT710-1=,>ttTc|v11 -1012 I 10/10I 69 I 2010 sun: BANK OF mo:/1 VWAFAQAHMVED Z 5-101201221” DISMISSEDIN
DEFAULT_ 1; 140-Exa-c|v|1 2012 (1111__/0 ’ 2011 MIS PRECISION BEARING HOUSE T4/sz AUTO CRAFT INDUSTT-IIAL 15-10-2012 H M11151/1155120 m
DEFAULT __I 54”/T 1341 —EXE-CIVIL-201?71 2011 AKHILESH KUMAR

I _,_, L L _ , , .
SENTINALS SECURITYIDI LTD 12-10-2012 DISMISSED AS

SATISFIEDI mzzxn-c:v11.201z I 1211/11 ‘I 72 * 2011” RELIANCE CAPITAL LTD BILAL AHMED 5-11-2012 I DISMISSED AS
WITHDRAWN73 I .143 EXE ch/11-2012 40/12 2012 TRUE LINK FINANCE LTD VVTWABI-IISHEKAIJTYA Is-11-2012 I SATE-,|=|E’|;{1 ‘T13-14-E115-c|v|1.-2012 I 1r/12*74 " 2012 ” 1001 BANK 110 ” T2 I SAVITRISHARMAW 14-12-2012" msmnsseo AS ‘

J W _SATlSF|ED I_I 2 M5-EXE c|v|1-2012
7 5 151/12 2012 KU TAK MAHINDRA BANK LTD RANIEET KUMAR ROY 19-12-2012 DISMISSED AS

SATISFIED

' 7' T ---- - - -_ E-l_ i__.ii._ .._.._,,__E_____________ _ _ _ __ 17; - 7--- 1-7 _ -7 L, __ ___ _
I /8 I IJIIIXI (I1/Ii 2012 Hirll I 2011 TATA MOTORS LTD KANAK ENTERP

‘/9 lllfiix; '10.. _;;3U"*_‘T;_-1; "’_'*'— '""“‘" IIUL

I - - I - - _._-1- _,_ ,______ __ ___‘*_, __V______ i, I _ H I W __ _ I r ,_ ‘ _ H

I »""'”F"\/II 1"!) I 01/11 2011 SUNILKUMAH I NAPTUNESYSTEII-1PVT£TD ‘ 12-12-2012 I DISMISSEDAS
I2 [’..1,I , _ ,, _ I Z _Z I s/51151150

77 " Tui-|_'x1T;T{i|| 5612' r,a1‘i}“'"*”z?1T§'T:"’ Knmk mA11|mnn}§1§AmK11n OT ASGHAR ALI KHAN ” 1:1-12-2012 T113151-415520115
WITHDRAWN

ES 10-12 2012 n|';M|sq@_ i
201) LINK HNANEE 1 In A]

ms -
_" “-1 R"(1"' 1 "*3-122012 SATISI’ IFDI_$QL L """’“”*"*"\/‘I /"'11- ‘T13?/"Ii 2011" I ‘ " 11101 |_||\iK um/\|\1c'EL1E I ' ‘mi/-1R‘AMa|1i's1NGH 1 *1 00-06-2012

SATISFIED81 .m-exiléivll-2012 '2 1:001/12 ‘ 2012 jmue LINK nmmce no T uxur KUMAR 04_07_2§12
SATISFIED,V 352-I-IX}; c1v|1 2012 I: 103111 20111 KOIAK MAIWIIDRA BANK 1.10 1”” :0/1110 KUMAR W I 13-7-2012’
SATISFIED33;’ (5111 1'1-._>'<E-2c|“\'1E-‘2012 12119/11” 2011 I IRIIETINK nmxwce LTD SUNIL KUMAR I 13-7-2012
SATISFIED

I

V DEFAULT - I



284 J84 -EXE-CIVIL-2012 101/11 ‘ 2011 TRUE LINK FINANCE LTD
BIMLA BISHT I 15-7-2012 SATISFIED I

ANR

ass EXI;-CIVIL-2012 11/11 20112 mbus IND EANK Z 1 ms TEXCOMASH EXPORTSI 13-7-2012
SATISFIED357-EXE-CIVIL-2012 I 112/11 I 2011 ‘ TRUE LINK FINANCF LTD I DINA NATH *2 17-8-2012 SATISFIED

as
? as

av 356-FXE-CIVIL 2012 04/12 2012 SUNITA SHAH MANINDER SINGH 24-8-2012 SATISFIED 2 I88 I 359-EXE-CIVIL-2012 00/11 1 2011212 KQTAK MAI-IINDRA BATIIKLTD T SANJOG SHARMA 2 21-0-20122 SATISFIED
89

I 3601-EXE-CIVIL-2012 2” 30110 220170“II GOLl’FINAI\ICE LTD I
MUKESH KUMAR 1-0-2012

I___CERT|FICATE
TRANSFER

90
363~EXE-CIVIL-2012 113/11 201 1 TRUE LINK FINANCE LTD

SMT.ASHU GOEL 19-9-201122
I‘_ SATISFIED

015005120 OF A52

-91
364-EXE-CIVIL-2012 21112 I 21113 suREsI-IIv7\0svI I ALIMUDDINV 20-9-2012 WITHDRAWN!

CQMPRQMI5ED__92 165-EXE-CIVIL-2012 23/12 2012 TRUE LINK FINANCE LTD
VIVEK KUMAR 21-9-2012 SATISFIED I93 “II 366-EXE-CIVIL-2012; 120712 II 2012 I THDBTFINANCIALLTD 21212 2

SONU CHAUHAN 19-10-2012 SATISFIED W I

195
I 21--

22 101 EXE-CIVIL-2012 I 005/10 2010 I mus LINKFINANCELTD I ‘
RAIESH KUMAR s-103012 DISMISSED AS

WITHDRAWN
_r ._.... , _,,__. __ I , _*_I

I 368-EXE-CIVIL-2012 003/11 I 2011 ROYAL BANK OF SCOTLAND
L,__ I _, I I H.M SINGH 5-10-2012 DISMISSED IN

DEFAULT
S6

300-IsxI=-cIvII_-2012 00111122 2011 I ROYALBANKOF SCOTLAND
NEELKANTH M 5-10-2012 DISMISSED IN

DEFAULTI“ 310-z2xéTcIvI1-2012 50/1122 ' 2 20211" 22 ROYAL BANK2c>r"scoTI_AN0 22 2'2
L J RAIAIT BAJAJ 5-10-2012 TII

I,
DISMISSED IN

DEFAULT J ‘.-._9790 _ 371-EXE CIVIL-2012 “T15/11 I 2011 2‘ 2201012 LINK FINANCE 1162 *2
RASHID 12-10-2012 SATISFIED

-2919
_1o0

_ , __ ,1 _:I_I 3i'3~EXE-CIVIL 2012 16/11 2011 c0|_I FINANCE Ln)
m ax:-XII/T122_01222'I‘ 03/117I 2011: I 1 ROYAL aANI<6I= SCOTLAND I 22

RAIIV SHARMA

PRADEEP VASHIST

T12-10-2012
12-10-2012 I

DISMISSED AS
WITHDRAWN
DISMISSED IN

DEFAULT_1@1_1_92
.394

I1 115 axe CIVIL-2012 2 2' 14/211” 1 2011 SATYAVARTA CHITS PVT LTD
2 1J'(1;EXI:2-CIVIL-2012 24/11 I 02011 OTRELIANCECAPITALLTD

SI-I.P.K KAUSHIK

MAHINDER KUIVIAR

19-10-2012

2-11-2012
TRANSFER

c§I1TII=IcATIs
DISMISSEDII___1_O3w' 327-exe-cI\iII_-2012 I 006/12 20201221‘ MAGMAKFINCORPLTD 2* 2 ‘I *2’ UDAISINGH 2

1111 EXE-CIVIL 22012 29/11 2 2011 1 JAI 511011 ” RA] TRADING COMPANY 2-11-2012
2-11-2012

SATISFIED WI
DISMISSED IN Ii DEFAULT
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